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+[JOINT AIR EXERCISES

( Smrt RAM SAHALI
‘176.{ SHRr N. SRI RAMA
([ REDDY:

Will the Minister of DsrENCE Do
pleased to state:

(a) whether the joint air exercises
have begun; if so, from which date;
and

(b) the number of Indian Air Force
personnel and the number of trainers
who are taking part in it?)]
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t[Tue MINISTER or DEFENCE
(Sur1 Y. B. CHAVAR): (a) Yes, Sir; on
9th November 1963 with the Royal Air
Force and on 14th November 1963
with the U. S. Air Force. The exer-
cises concluded on the 19th November,

(b) Altogether about 4000 Tndian
Air Force personnel, and about 750
Royal Air Force, United Sta‘es Air
Force, Royal Australian Air Force
personnel] participated.]

PAKISTAN’S PROPAGANDA ON INDIAN
SUPPLY OF JUTE TO EUROPEAN
COUNTRIES

*177. Surr N, SRI RAMA REDDY:
Will the PriMeE MINISTER be pleascd
te state whether Pakistan’s pro-
paganda to the effect that India was

+[1 English translation.

[ 26 NOV. 1963 ]

to Questions 958

supplying jute to Europeasn countries
for onward transmission to South
Africa has come to the notice of the
Government of India?

The DEPUTY MINISTER 1y THR
VINISTRY or EXTERNAL AFFAIRS
(SHRI DINESH SINGH): Yes, Sir. This
bropaganda is entirely baseless. We
have no trade with Union of Seuth
Africa, direct or indirect. In fact, our
Trade Agreements with these coun-
tries provide against the re-exporting
of our goods to other destinaticns. On
the other hand Pakistan has substau-
tial trade relations with South Africa.

DEMARCATION oF BOUNDARY BETWEEN
INDIA AND WEsT PAKISTAN

*178. Surr J. H, JOSHI: Will the
PrRIME MINISTER be Pleased to state:

(a) whether the boundary between
India and West Pakistan is being
demarcated;

(b) if so, the length of the bound-
ary that has remained undemarcated
so far; and

{¢) what 15 the cost of the demarca-
tion per hundred miles?

Tue DEPUTY MINISTER IN THE
MINISTRY or EXTERNAL AFFAIRS
(SHRT DINESH SINGH): ( a) Yes, Sir.
Demarcation on the ground has been
completed in respect of the Indc-West
Pakistan boundary on the Punjab ang
Rajasthan Sectors, but excluding the
Indo-Wes: Pakistan boundary on the
Jammu and Kashmir sector.

(b) Demarcation on the geound in
respect of Gujrat-West Pakistan Sec-
tor has not started yet,

(c) An approximate statement of

expenditure is placed on the Table
of the House,
STATEMENT
Following are the details of the

funds so far allotted to the respective
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1959

State Governments as expenditure on
demarcation: —

STATEMENT

(A) Punjab-West Pakistan Boundary

1956-57 (begun) 81,277
1957-58 1,17,451
. 1858-59 98,332
1959-60 44,659
1960-61 (completed) 1,51,403
4,093,122

(B) Rajasthan-West Pakistan

Boundary

1959-60 (begun) 2,50,812
1960-61 6,04,231
1961-62 11,38,728
1962-63 (completed) 6,00,000

(Revised estimate)

25,93,771

The Survey of India have claimed
an expenditure of Rs. 15,33,738 as
having been incurred by them in res-
pect of demarcation of this boundary.
But as they are also a Central Gov-
ernment Agency, the Ministry of Ex-
ternal Affairs have not reimbursed
them,

Carcurra Dock LAROUR BoARD

*179. Sur1 S. C. DEB: Will the
Minister of LABOUR AND EMPLOYMENT
be pleased to state:

(a) whether the recommendations
of the Mehta Committee have been
fully implemented in so far as the
working of the Calcutta Dock Labour
Board is concerned; and

(b) whether the Ministry has re-
cently received a representation for
setting up an enquiry into the work-
ing of the said I.abour Board under
the amended section 6A eof the Dock
Workers (Regulation of Employment)
Act, 1948?

Tue DEPUTY MINISTER IN THE
MINISTRY or LABOUR anxp EM-

[ RAJYA

SABHA ] to Questions 960

PLOYMENT (Surt Raranvar Kisa-
ORILAL MaLviva): (a) Out of 56 re-
commendations, 35 have been imple-
mented, 11 are in, the course of im-
plementation and the rest have been
brought to notice of the authoritiss
concerned,

(b) Yes. The matter has been con-
sidered and Government is satisfied
that there is no need to order any
such enquiry,
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T[PAKISTAN RAIDS ON BORDER OF
JAMMU AND KASHMIR

*180. Surr B. N. BHARGAVA: Will
the PrRIME MINISTER be pleased ¢o
state;

(a) the extent of loss to life and
property caused by the raids and
plunder carrie@ out by Pakistanis dur-
ing the last six months on the border
of Jammu and Xashmir; and

(b) the names of places where
incidents of raid and plunder took
place and the number of incidents
that took place at each of the places]?
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